National Company Law Tribunal
Allahabad Bench

CPNO. 75 /ND [ 2016, cA No.

Iy
ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL 32018

COMPANY LAW TRIBUNAL ON 19.02.2018

NAME OF THE COMPANY:  Sodi gk KKumesy SIngh VIS om e alech was J4
03

SECTION OF THE COMPANIES ACT/I & B CODE: 204 /39 8 al He Compenmy ack 2013,
Sl. NO. Name Designation Representation Signature
1. Aot Kamer Pr_‘.; F}-"‘-:h&}br 74\{
Eﬂ/"‘ v b
2. "
= Uduh o 4 R“*F'ﬂ?wa' L :
7. Dletusta Mg, eQ Lo o
PHM'H- gfaﬁa_" AU Y I
Blve 2ok A‘gﬁ Eﬁ&ﬁ;{\t

SO for Qv pv . Hesaeaeiacy s

CP No. 75/ND/2016,CA No. 25/2018

Parties are represented by their respective counsel.

During the course of hearing, the counsel for the Respondents
Shri Ashish Kumar Srivastava pointed out that case is fixed today for pre-
final hearing conference for the purpose of exchanging of documents, if
any, with each other. However, he informs that respondent do not propose
for filing new any documents. Hence, the case may be fixed for final
hearing. As this Bench may not be available for further hearing.

The matter is adjourned to 21* March, 2018.
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